CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

NO.26, HADDOWS ROAD, SHASTRI BHAVAN ANNEXE I FLOOR, CHENNAI-6

Cause List for: 31/08/10 (Tuesday) AT 10.30 A.M

Coram:  Ms. JYOTI BALASUNDARAM, Hon’ble Vice-President 

------------------------------------------------------------------------------------------------------------------------------------------------------------------

Sl.No     Application No
Appeal No
Appellant         

Respondent       
       Appellant 
             Respondent









     

    Representative
            Representative

------------------------------------------------------------------------------------------------------------------------------------------------------------------

SINGLE MEMBER (Vice President)

SHORT MATTER

1. C/S/164/10
C/235/10
CC TUTICORIN

HARBOUR 


C.MANICKAM

PETROCHEMICAL








INDUSTRIES (P) LTD

REGULAR MATTER

1.

C/80/04

CALCUTTA IRON &
CC CHENNAI

S.MURUGAPPAN





STEEL CO

2. 

ST/261/10
CCE SALEM

INDIA CONTRACT

3.

ST/373/10
CCE TRICHY

BSNL, THANJAVUR
4.

ST/374/10
CCE TRICHY

BSNL, KUMBAKONAM
5.

E/296/10
CCE SALEM

SRI KRISHNA 







SMELTERS

6.

E/302/10
BRAKES INDIA LTD
CCE LTU CHENNAI

7. E/CO/42/10
E/310/10
CCE TIRUNELVELI
THE INDIA 

CEMENTS LTD

ASSISTANT REGISTRAR










                   CESTAT CHENNAI



